| TEM NO. 49 COURT NO. 4 SECTI ON | |
SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).6346/2010

(From the judgenent and order dated 18/06/1999 in CRLA No.

560/ 1993 of The H GH COURT OF JUDI CATURE OF A. P. AT

HYDERABAD)

DEVOVAR SURENDER Petitioner(s)
VERSUS

STATE OF A P. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, bail, exenption from
filing c/c of the inpugned order and office report )

Date: 06/12/2010 Thi s Petition was call ed on for heari ng
t oday.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE DEEPAK VERMA

For Petitioner(s) M . Ranmesh, Adv.
For M. D. Mahesh Babu, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

List the matter after Christmas holi days.

(G V. Ranana) (Neeru Bala Vij)
Court Master Court Master



